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ORDER

None appears for the petitioner. Deputy Registrar of companies (Roc) is

present and represents that reply has been duly filed in relation to the appeal'

Perusal of the order dated 02.08.2018 shows that the appellant was directed to

file Form 26 AS in support of TDS deduction which has been shown for the

assessment years 2016 -17 and 2Ol7-18. A final opportunity is granted to the

appellant to comply with the order dated 02.08.2018 by 10 days' Post the matter

(R. VeradaaraJanl T
Member (Judicial) ,/


